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In pursuance of the provisions of Clause (3) of Article 348 of "the Constitution of India”®, the Governor
pleased to.order the publication of the following English tfanslation of Notification No. 131/XXIV/45/2008

T.C. IV, dated February 19, 2020 for general information.

NOTIFICATION

February 19, 2020

-

No. 131/XXIV/45/2008 T.C. IV--In exercise of the power conferred by Section 33 of the Right
of Children to Free and Compulsory Education Act, 2009 (Central Act No. 35 of 2009), the Governor is pleased
to make the following rules with a view to further amend the Uttarakhand Right of Children to Free and

Compulsory Education rules, 2011, namely :-

The Uttarakhand Right of Children to Free and Compulsory Education
(Amendment) Rules, 2019 ' :

Short title and

1.

(1) These Rules may be called the Uttarakhand Right of Children
Commencement to Free and Compulsory Education (Amendment) Rules, 2019,
(2) It shall come into force at once.
Amendment of | 2. | In the Right of Children to Free and Compulsory Education Rules
Rule 16 ' 2011 after subrule (3)of Rule 16, the following sub-rule (4),(5),(6)

and (7) shall be inserted, namely:- :

(9 There shall be a regular
examination in the fifth class
and in the eighth class at the
end of every academic year.
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1D - If. a child fails in the

(6) The Block Education officer on

 a child in the fifth class or in

* Block Education officer may

(7) No child shali be expelled from

~ elementary education.”

examination referred to in sub-
rule (4), he shall be. given
additional  instruction and|
granted opportunity for re--
examination within a period of
two months from the date of
declaration of the result.

behalf of state Government
may allow School to hold back

the eighth class or in both
classes, if he fails in the re-
examination referred to in sub-
section (5):

-

Provided that the
decide not to hold back a child |-

in any class till the completion
of elementary education.

a school till the completion of
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